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SHRI V. NARAYANASAMY:
Madam, the BJP Prcsident, 1 think, is

e¢harged  with  corruption. ..(Interrup-
. tions)..

THE DEPUTY CHAIRMAN: 1 won’t
Anow jt. ..(Interruptions)..

%HRI V. NARAYANASAMY: He has
becly chargesheeted. ..(Interruptions)..
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THE DEPUTY CHAIRMAN: Wc did
a very good job, very niccly. This house
has presented a modcl Parliament today.
Let us continuc to have this kind of
attitude. Then. the people of this country

arc going to say that Parliament is a good
place to go to, and many pcoplc will

come here. ..(Interruptions)

It is functioning very niccly.

SHRI SATISH AGARWAL (RAJAS-
THAN): When will the Special Mentions
bc taken up?

THE DEPUTY
Evening.

CHAIRMAN:

Now, Mr. Muthu Mani, pleasc spcak.

RE. DEMAND FOR CENTRAL ASSIST-
ANCE FOR DROUGHT RELIEF IN
TAMIL NADU

SHRI S. MUTHU MANI (TAMIL
NADU): Madam, through you, I wish to
bring to the notice of the Centre the
severc drought conditions prevailing in
Tamil Nadu duc to failurc of the mon-
soon. Sixtcen districts have been fully
affccted, and four districts have been
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partially affected. Because of thc failure
of th¢ monsoon, the edible and cash
crops. have failed. The farmers and the
agricultural labourers are reeling under
poverty. The poor agricultural labourcrs
who depend on farm work for their
survival, have practically no work since
the majority of the crops have died.

“There is drinking-water shortage both for
the people and the cattle.

Our hon. Chief Minister, has takcn
immediate steps on a war-footing to help
the people affected by the drought in
several districts.

THE DEPUTY CHAIRMAN: Do you
not want any aid from the Central Gov-
ernment? |

SHRI S. MUTHU MANI: Yes, I am
sceking it, naturally. Funds have been
rclcased for various relief works like
tubewclls; ‘deepening ponds nd wells,
raising the embankments, laying of roads
and providing employment opportunitics.

The Centre should know that the
States have very limited resources. That
is why the Tami! Nadu Government has
sought Central assistance of Rs. 666
crores to tide over the drought situation.
The Centre should not be indifferent to
the woes of the people of Tamil Nadu.
Therefore, 1 urge upon the Centre to
lmmedlatcly provide Rs. 666 crorcs to
Tamil Nadu for drought relicf as dc-
manded by our hon. Chief Minister.

SHRI O.s. MANIAN (TAMIL
NADU): Madam, I associate myself with
him on this.

THE DEPUTY CHAIRMAN: Thank
you.

The House is adjourned for lunch for
onc hour.

The House then adjourncd

for lunch at fourtecn minutes
past one of the clock.

The house rcassembled after Lunch at
cightcen minutes past two of the Clock,
The Vicec-Chairman, Miss
Khaparde, in the Chair.

[RAJYA SABHA]
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Address -
MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—Contd.

THE VICE-CHAIRMN {MISS
SAROJ KHAPARDE): Mr. E. Balanan-
dan. 1 hope you know that you are left
with only five minutes.

SHRI E. BALANANDAN (KERA-
LA): Madam, the point is that I was
disrupted in bectween. 1 will be very
short, but, at the same time this point
you should note.

SHRI SANGH PRIYA GAUTAM
(UTTAR PRADESH): Madam, will the
reply on the motion of Thanks on the

President’s Address be today or to-
morrow?
THE VICE-CHAIRMAN (MISs

SAROJ KHAPARDE): Let him specak
first.

SHRI E. BALANANDAN: Before go-
ing to other things, first of all 1 would
like to refer to a statement made by the
proponcnt of the liberalisation policy, Dr.
Manmohan Singh. On 13th January,
1995, the Observer reported like this:

sht hgum wef (afgdht dre) : Beu, o wam 31
w1 X m ugi W R A @ W g B ue wEm W
FN I W | I N 7 oA 1 g DYF 3w Feg A
Wi W W fewmvA B W § ofed ©E i ez
i el 36l 1 (sraum) o d9a 2 @ § o A
v q, B O & e el

G-l st
o5 3 Ly Lozl e o2,
c/z7—l.‘ VA /C,.J‘///.a’
& S R
-96-2; Sty 2o, At

| atg/.»f_,,,l(yu /‘_,f/#- b

o~ AR B s T 4



